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THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): (a) The number of pecople registered under Revised National
Tuberculosis Control Programme (RNTCP) for treatment of TB annually during the
past three years are as under:

2010 2011 2012

1522147 1515872 1467119

(b) The discase is transmitted through sputum positive TB cases. Treatment
with quality assured anti TB drugs converts these patients to non-infective sputum
negative cases.

629589 new sputum positive cases were registered under RNTCP during the
year 2012.

(¢) The deaths duec to TB among the registered patients for the last three

years are as under.

2009 2010 2011

66241 63781 63265

Outcome of deaths are reported only after 12-15 months of treatment initiation,
hence death in 2012 will only be available after Dec, 2013.

(d) There are more than twenty companies in India which produce drugs for
treatment of TB and more than five of these companies are in public sector.

(¢ No such instances regarding deaths of TB patients dying due to
non-availability of drugs has been reported under RNTCP.

Adulteration of milk

1940. SHRI AJAY SANCHETI: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(@) whether a large quantity of milk (68 per cent) is adulterated in the
country;

(b) if so, the details thereof;

(¢) of the total quantity of milk sold in the country, how much milk is
handled by Government and cooperative agencies;

(d) the details of the mechanism available to check adulteration of milk in

the country; and
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(¢) the manner in which Government proposes to make the existing

mechanism more cffective?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): (a) and (b) In the National Survey conducted by the Food Safety
and Standards of Authority of India (FSSAI) to ascertain the quality of milk
throughout the country, 68.4% samples were found to be non-conforming to Food
Safety and Standards Regulations, 2011. State-wise details of non-conforming
samples in the descending order of percentage with respect to the total samples

collected in different States/UTs are given in Statement (See below).

(¢) No such data is maintained centrally by Food Safety and Standards
Authority of India, the nodal agency for the purpose to regulate manufacture,
storage, distribution, sale and import of articles of food, and to ensure availability

of safe and wholesome food for human consumption.

(d) and (¢) The implementation of the Food Safety and Standards Act, 2006
rests with State/UT Governments. Random samples of food items including milk are
drawn by the State Food Safety Officers and sent to the designated food testing
laboratories for analysis. Penal action is taken against the offenders, in case
samples are found to be not conforming to the provisions of the FSS Act and
Regulations made thereunder. There is an outlay of Rs. 1500 crore in the Twelfth
Five Year Plan to strengthen the food regulatory system at the State level

Statement

State-wise details of non-conforming samples in the descending order of

percentage with respect to the total samples collected in different States / UIs

State (s) % of non-conforming
samples

1 2

Bihar, Chhattisgarh, Daman and Diu, Jharkhand, 100%

Orissa, West Bengal and Mizoram
Manipur and Meghalaya 96%
Tripura 92%

Gujarat and Sikkim 89%%
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1 2

Uttrakhand and Uttar Pradesh 88%
Nagaland 86%
Jammu and Kashmir 83%
Punjab 81%
Rajasthan 76%
Delhi and Haryana 70%
Arunachal Pradesh 68%
Maharashtra 65%
Himachal Pradesh 59%
Dadra and Nagar Haveli 58%
Assam 55%
Chandigarh and Madhya Pradesh 48%
Kerala 28%
Karnataka 2%
Tamil Nadu 12%
Andhra Pradesh 6.7%
Goa and Puducherry Nil

National Urban Health Mission

1941. SHRI BAISHNAB PARIDA: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the objective of National Urban Health Mission;

(b) whether it is proposed to address health-care challenges in towns and
cities with focus on urban poor;

(¢) whether it has been developed on the lines of National Rural Health
Mission to address the health challenges in the urban areas; and

(d) if so, the details thercof?

THE MINISTER OF HEALTH AND FAMILY WELFARE (SHRI GHULAM
NABI AZAD): (a) to (d) The National Urban Health Mission (NUHM) aims to



